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(c) whether it i1 a fact that they were 
lathi-cha� by the police; and 

(d) if to, bow many of them wiere 
emomly lnjwul? 

TIie� of RellabWtadoa (Sllrl 
Mar a..-t Daaaa), (a) to (d). 
The information is bdn1 collected froal 
the State Governmmt and will be laid 
on the Table of the Lolt Sabha in due 
coune. 

Britlah Del ... don - Jlffvy .......... 
• 1,a,. Shri Blbltad Mlalu'a: Will 

the Miniatcr of IIN9)' ........._ be 
pleased to aute: 

(a) whether it h a fact that a B.rituh 
Deka:ation led by Sir Eric Co.tee will 
viait India shortly and make survey of India 
few heavy machillffy manufacn,,e and 
heavy industries; 

(b) if so, the names of the places the 
survey pe.ny wiU 'Nit; and 

(c) whether Government have formu
lated any scheme regarding the kinda of 
heavy machinery that will be tet up? 

The Mlalaler of a.,,,. la4-triee 
(Shri M. M. Shala): (a) Yes, Sir. 

(b) The plaoes that the team will visit 
have not yet been decided. 

(c) No. Sir; decisions will be taken 
after the advice of the c�ns is bcfott 
Go,•cmment. 

Lup-Sc:ale ID41dcriea 

•1w.. Shri K. P. Tripatb.11 Will 
the Milliller of Heavy laduatriee be 
p ... scd to state: 

(a) the large-scale Industries which arc 
planned to be act up in Assam in the Second 
Piao period; and 

{b) which of thnc will be in the Public 
Sector? 

The Mlalater of U..vr 'Dd••lriN 
(Sllri M. M. S1taJa)1 {a) Duma t.bc 
Second Plan period the followiJls iodus

crles are likely 10 be act up in Assam: 
(i) Textile Mill, 
(ii) Jwe Mill, 
(iii) Sugar Factory, 
(iv) Spw1 Silk Mill, 
(v) Ccma>t Fac:tacy, 
(Yl1 Paper Mill, 
('Iii) Re-rollins Mill, 
(rili) Some plywood faaorie,. 

(b) The S� Silt Mill is propoacd to 
be act up in lhe Public Sector wbile tbc 
Supr Factory will be set up II a CIMIPCff
tin cnterprue. No decision baa � beca 
tallm about tboe Tatile MW; PffllllPI it 
may be a co-operative Yffltutt. 

A Canmt factory, a Jute Mill and a 
Paper Factory bne been alrady liccDNCI 
to private panlca. The question of R.e
rollinl Mills i• Rill under coaaidention. 
l.Jccr,ccs for three pJJWO<>d factories have 
been recommended and may be issued 
ahonly. 

Dbphlced P- Co-c,peralhe 
Sodetl• la Tri.,..... 

•6st- Sb.rl Duantlua Dain Will the 
Miniatcr of Reb.abilltadoa be pleated 
10 State: 

(a) the number of co-operative societies 
amona the Displaced Persons in Tripura; 

(b) whether thtre arc Govemmcnt 
officials in the executive comminrc of 
thete c:o-opcrati•es; 

(c) if so, thdr number in each OC>
opcn,tive aociety; and 

(d) the reaaons for maltio1 Govern
man ollidals head of the cxecu1ive of 
C<H>pentivcs "•mpuborily? 

n.e � oflleb.altilitatlae (Slari 
MellrClwa..UD•-F (a) 34. 

(b) and (c). 11 Societies out of these 
34 bave Govemmmt officials in their Exe
cutive Comminees. The nwnbtt o f  
Government officials in these Societies is as 
follows:-

Nwnbcr of Govern
ment officiab 
in the Societies. 

(i) 12 Societies I io each 
(ii) 7 Societies 2 in each 
(iii) 2 Societies 3 In each 
(d) lndusion of Govttoment oJ!icials in 

the Executive Coaunittcc .of the Co
operative Societies is not compulsory. 
Jn some cases the displaced persons fozming 
the Sociey, of their own accord include 
Government officials to assist them .,;th 
their e>q>criencc, in running the Societies. 

NupJ � acpwu 
16$$• Sul ltam ltriallu: Will tbc 

Mimlttr Qf �•edaa be pkalCd to 
atatc: 

(b) if to, the nature of each rcpon, 
aepuataly? 

n. � el Plwfwdw (Shi 
K. C. .....,), (a) Yes. 




